NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH
=== 22olhl BENCH

IB NO. (IB)-213(ND)/2017
CORAM:

PRESENT: SH. S. K. MOHAPATRA SMT. INA MALHOTRA
HON’BLE MEMBER;T) HON’BLE MEMBEER (J)

NAME OF THE COMPANY: M/s. Infrable Engineers Pvt. Ltq. V/s. M/s.
Parsvnath Developers Lid.

SECTION OF THE COMPANIES ACT: 9 of IBC, 2016

_S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
For the Petitioner (s) : Mr. Parag Chahal, Advocate

Mr. Gaurav Gupta, A.R.

For the Respondent (s) : Mr. Vijay Nair, Advocate
Mr. Prashant Jain, Advocate

Order

The petitioner Operational Creditor has received a sum of Rs.
29,24,628/- vide 7 cheques, 6 of which are post-dated. This has been
accepted by the Ld. Counsel for the petitioner in ful] and final satisfaction

the petition.

Disposed of as having been satisfied,

(S. K. Mohap;tra)
Member (T) Member (J)

{Sapna Bhatia)
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1 EGHT
mitted to build a better world

M/s. Infrable Engineers Put. Ltd.,
15-D Block — BW,

Shalimar Bagh,

Delhi~ 110088.

SUB: FULL AND FINAL PAYMENT IN THE MATTER TITLED
VERSUS- PARSVNATH DEVELOPERS PVT. LTD. C.P. NO. (IB) 2

By Hand

NATIONAL COMPANY LAW TRIBUNAL, DELH!

Dear Sir/Madam,

This refers to the Petition filed by you before the Ld. Nation

bearing No. C.P. No. (IB) 213 of 2017.

5™ August, 2017

“INFRBLE ENGINEERS PVT. LTD. -
13 OF 2017, PENDING BEFORE LD.

al Company Law Tribunal, New Delhi,

As discussed and mutually agreed upon, the entire outstanding dues of Rs, 29,24,628/- demanded
by you is being settled by way of issuance of cheques as under:-

In view of this and in terms of the mutual understanding,
towards your full and final claims under Agreement date
withdrawing the said Petition before the Ld. National Co
settled as withdrawn on the next date of hearing i.e. on 08.
of this letter along with aforementioned che
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Cheque No. & Date

| 247608 - 08.08. 2017

247609 - 22.08.2017

| 247610-05.09.2017

247611 -19.09.2017

| 247612-03.102017

| 247614 -31.10.2017

to do the needful.

Thanking you

Yours faithfully,
For Parsvnath Developers Ltd.
N
e

(Authorised Signatory)

Fofe

ve and ack

A

(S e

247613 -17.10.2017

nowledge the aforesaid che

ABLE: _Nﬁw&m&m LTD.

Axis Bank, Shahdara, Delhi
| Axis Bank, Shandara, Delhi
Axis Bank, Shahdara, Delhi

Axis Bank, Shahdara, Delhi
Axis Bank, Shahdara, Delhi
Axis Bank, Shahdara, Delhi

Axis Bank, Shahdara, Delhi

FOR AND ON BEHALF OF INFRBIEQDIGINEERS P VT. LTD.
(Authorised Signatory)

Parsvaath Developers Limited
CIN: L45201DL1990PLC040945

Corporate Office: 6th Floor, Arunachal Building, 19, Barakhamba Road, New Delhi-
Registered Office: Parsvnath Tower, Near Shahdara Metro Station, Shahdara,

E-mail : mail@parsvnath.com, Visit us at: www.parsvnath.com

4,00,000/-
| 4,00,000/

| 4,00,000/-
| 4,00,000/-
4,00,000/-

14,24,628/-

1 5,00,000/-

upon receipt of the above cheques
d 13" March, 2015,
mpany Law Tribunal, New Delhi, as
08.2017. Kindly acknowledge receipt
ques on the duplicate copy of the letter and arrange

you will be

ques towards our full and final claims against

110001, Ph. : 011-43686600, 43684800, Fax : 011-23315400
Delhi - 110032, Ph. : 011-43050100, 43010500, Fax : 011-43050473
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